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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO. 21 1/2024/EZ
In The Matter of:

Dr. Srikanta Samanta

.. Applicant

Versus

State of West Bengal & Ors.

. Respondents

COUNTER AFFIDAVIT ON BEHALF OF THE RESPONDENT NUMBER 02,
DISTRICT MAGISTRATE & COLLECTOR, HOOGHLY DISTRICT.
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2. | Photocopy of the Joint Committee ‘R-17
Report dated 18.12.2024 is 7 '.j._?’

annexed herewith
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SIBOJYOTI CHAKRABARTI
Advocate

For The State of West Bengal

Email: subho.advocate@gmail.com

(M): 9007035534
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¢ Y/ BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
&/ EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 211/2024/EZ

In The Matter of:
Dr. Srikanta Samanta

.. Applicant

Versus

State of West Bengal & Ors.

. Respondents

COUNTER AFFIDAVIT ON BEHALF OF THE RESPONDENT NUMBER 02,
DISTRICT MAGISTRATE & COLLECTOR, HOOGHLY DISTRICT.

I, Tamil Oviya S., D/o Soundara Pandiyan, aged 31 years by faith-Hindu

and by occupation-Service, prescntly posted as Additional District

Magistrate (L.R.), Hooghly district having office at Ghatakpara,

> Murah Hooghly- 712101, West Bengal, do hereby solemnly affirm and
!" ) sul‘a;hl‘t\ «*;s follows:-

/ NG

1. 'I‘hat I‘ an‘l presently posted as the Additional District Magistrate (L.R.)

: Hooghly dlxstnct having office address at Hooghly district having office

at Ghatakpara Chinsurah, Hooghly- 712101, West Bengal, I am

e cqmpetent to swear and affirm this affidavit for and on behalf of

{\5;;.‘.ir.1ys'e'lf and on behalf of the District Magistrate & Collector, Hooghly.
2. That this Counter Affidavit is being filed in compliance to the Solemn

Orders dated 13.11.2024 and 16.12.2024 passed by the Hon’ble
National Green Tribunal, Eastern Zone Bench, Kolkata.
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3. That subsequent to the direction passed by the Hon’ble Tribunal in
which a Joint Committee was constituted comprising the State PCB,

CPCB & the District Magistrate, Hooghly in the matter, comprising of
the following members:

(i) Smt. Tamil Oviya, ADM (LR), Hooghly

(ii) ~ Sri Sandeep Roy, Scientist ‘D’, Regional Directorate, CPCB,
Kolkata

(ii) ~ Sri Baijayanta Kumar Majumdar, Environmental Engineer &

In charge, Hooghly Regional Office, WBPCB

That the members of the committee decided to carry out a site visit
on 18.12.24. Accordingly, the members of the committee

ﬁQCQ;Q)amed by Smt Roshni Sarkar, Officer-in-Charge
3 <

/K Enwron ent), Shri D. Chattopadhyay, Assistant Environmental
y /4 N s

& ‘cEngmeel")\ EE), WBPCB, Smt. Soma Das, Pradhan, Nabagram

% 7
| Panchay_a’tﬁ_

d officials of the Serampore-Uttarpara Block visited the
O\ area on/ 1"8_:,12.2024 at around 12.00 noon. During the visit, the
‘ . Applicant was also present at the alleged site.

N\~ " . g
N / =
e .
/"’

"

The garbage dumpsite was observed to be on a strip of land measuring
about 6 cottah in between the eastern side of Nabagram Hiralal Paul

College, Konnagar and the Howrah Bandel Railway line.

Although mounds of garbage were not found at the time of visit,
however, it was informed that the land is used for dumping of all types
of solid wastes (garbage) on regular basis. Remnants of unsegregated

organic and inorganic wastes including some burnt wastes were

observed in the dumpsite.
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The arca around the site is mostly residential with some commercial

establishments including College in between.

Smt. Soma Das, Pradhan of Nabagram Panchayat, informed that they
had a Memorandum of Agreement (MoU) with Uttarpara Kotrung
Muncipality dated 07/11/2017, valid for three years, based on which
segregated wastes (about 3 TPD) from 7500 households of Nabagram
Panchayat would be collected and temporarily stored in a segregated
manner in a waste collection point after which the wastes would be
collected & managed by the Uttarpara Kotrung Municipality in their
solid waste processing facility. She informed that consultations for a
revalidated agreement with Uttarpara Kotrung Municipality are
underway and the MoU will be signed accordingly.

The following remarks have been made by the Joint Committee:

It is apparent that the surrounding environment including the
students & staff of Nabagram Hiralal Paul College would be affected by
the open dumpsite (foul odour, air and water pollution, aesthetic

nuisance etc)in view of the proximity of the said dumpsite.

,f—\Qa proper mechanism for scientific waste management was not

/-_x\ ‘6§c ed at the open dump31te The committee recommends that the

effective waste management system would ensure adherence to
environmental norms and thereby the people living in the
neighbourhood would not suffer due to its activities in any way,

whatsoever,
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Guidelines on the provision of Buffer Zone must be complied with

while setting up Solid Waste processing and disposal facilities.

Photocopy of the Joint Committee Report dated 18.12.2024 is

annexed herewith and marked with the letter ‘R-1’,

S. That it is most respectfully prayed that this Hon’ble Tribunal may
kindly be pleased to pass necessary Order/Orders as is deemed fit
for the ends of justice and that the deponent has high regard to the
Order/Orders as passed by this Hon’ble Tribunal.

Identified by me /
S ho1 9 Lokt T R
/-
Advocate j o i o285 -~ Addl District Megistrate &
State of West Bengal District Land & Land Reforms Officer

-——__ Hooghly

Samir Bhattacharya
] Matery Sevt of India
'\ Reqd. Me- 940 OT
ey vk GOURT, CALCUTIR

Solamnly Adwmed and
Bsirers ans U/S 139

S, Netary

il B
s

J JAN 205

|

G Scanned with OKEN Scanner



O e T g
@DEme B 44

B oMM Rl RAl ¢
B oA,
! L‘

= L 105

g P
Rt o e )
12 ANl 1 ONF 7Y {31
_?Eﬂi ] £

VERIFICATION:
—&—

[, the deponent within named, do hereby verify and declare that the

N N\

/ ‘ ':.Statc?}\?n‘?@ made in the aforesaid paragraphs are true and correct to the
— 4o .
best of "{5‘“ kg}owledge and information and I believe that nothing material

has been co _(1' aled there from.

d Mo’ Asn
804 No. 943/97 |3

v
.
-

o ) Rl "
‘ /Lf"'j'\/enﬁedJat }(g_lﬂ-ata on the .(?.Day of January, 2025.
‘ b
\ ’;fé\\ _/‘é«&'v;//
\b‘\:_g{k,\:{g’/

Identified by me /
% ; /‘ M 0«5 441‘3“ Depohent

Advocate Addl, District Magistrats &

= . — District Land & Land Reforms Officer
State of West Bengal 45 012025 ~~—__ Hoogitly 2
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——— WEST BE NCAL l’Ol l UTION CONTROL BOARD

'“"mm I_I FE (Department of Environment, Government of West Bengal)

\ / Lifestvle f Paribesh Bhawan, 104, Block — LA, Sector I1I, Bidhannagar

I 0 TESLY L8 YO0 Kolkata — 700 106, Ph.: 2335-9088/8861/7428, Fax : 2335-2813

“' Envrogment Website: www.wbpceb.gov.in, Email: net.wbpcb-wbi@bangla.gov.in

Memo No. (& 0 -2/WBPCB/HGY/OC(119)/19(Vol - 1) Date: ()9 { ! f 002%
To

The Officer on Special Duty,

Operation & Execution Cell,

West Bengal Pollution Control Board,
Paribesh Bhawan, Salt Lake, Sector - 11I,
Kolkata - 700 106.

Subject: Report of the committee regarding complaint against dumping ground located ncar
the southern boundary wall of the Hiralal Paul College, Konnagar, and the Howrah-
Bandel Railway Line in compliance of direction dated 13/11/2024 of Hon’ble NGT
passed in connection with Original Application No. 211/2024/EZ.

Reference: Letter of the Member Secretary, WBPCB to the District Magistrate, Hooghly vide
memo no. 393/3L/WPB-J(11)24 dated 26/11/2024.

Sir,

With reference to above, enclosed please find herewith the report of the committee regarding
complaint against dumping ground located near the southern boundary wall of the Hiralal
Paul College, Konnagar, and the Howrah-Bande] Railway Line in compliance of the order of
Hon’ble National Green Tribunal, Easten Zone Bench dated 13/11/2024 (O.A. No.
211/2024/EZ). This is for your kind perusal and action please.

Yours faithfully,

1 1/\ I'\Q
Enclo.: As stated.

Environmental Engineer & In-charge
Hooghly Regional Office, WBPCB
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Reportin the matter of Original Application No. 211/2024/EZ (Dr. Srikanta Samanta &
Others vs. The State of West Bengal ) vide Hon’ble NGT order (Eastern Zone Bench)

dated 13.11.2024.
The Hon'ble National Green Tribunal. Eastern Zone Bench constituted a Joint Committee

comprising the State PCB, CPCB & the District Magistrate, Hooghly in the matter.

Pursuant to the order of the Hon’ble NGT. the Committee comprising the following members

was constituted.
1. Smt. Tamil Oviya, IAS, ADM (LR), Hooghly
2. Sri Sandeep Roy, Scientist ‘D’ Regional Directorate, CPCB, Kolkata

3. Sri Baijayanta Kumar Majumdar, Environmental Engineer & In charge, Hooghly Regional
Office, WBPCB

The members of the committee decided to carry out a site visit on 18.12.24. Accordingly, the
members of the committee accompanied by Smt Roshni Sarkar, WBCS (Ex.), OC (Env.), Shri
D. Chattopadhyay, AEE, WBPCB, Smt. Soma Das, Pradhan, Nabagram Panchayat and
officials of the Serampore-Uttarpara Block visited the arca on 18.12.2024 at around 12.00

noon. During the visit, the Applicant was also present at the alleged site.

Observations:

The garbage dumpsite was observed to be on a strip of land measuring about 6 koftah in
between the eastern side of Nabagram Hiralal Paul College, Konnagar and the Howrah-
Bandel Railway line. Although mounds of garbage were not found at the time of visit, however,
it was informed that the land is used for dumping of all types of solid wastes (garbage) on
regular basis. Remnants of unsegregated organic and inorganic wastes including some bumt |
wastes were observed in the dumpsite. The area around the site is mostly residential with some ,
commercial establishments including College in between.

Smt. Soma Das, Pradhan of Nabagram Panchayat, informed that they had a Memorandum of
Agreement (MoU) with Uttarpara Kotrung Muncipality dated 07/11/2017, valid for three years,
based on which segregated wastes (about 3 TPD) from 7500 households of Nabagram
Panchayat would be collected and temporarily stored in a segregated manner in a waste
collection point after which the wastes would be collected & managed by the Uttarpara Kotrung
Municipality in their solid waste processing facility. She informed that consultations for a

revalidated agreement with Uttarpara Kotrung Municipality are underway and the MoU will

be signed accordingly.
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Remarks:

It is apparent that the swrounding environment including the students & stafl’ of Nabagram
Hiratal Paul College would be alfected by the open dumpsite (foul odour. air and water

pollution. acsthetic nuisance ele.)in view of the proximily of the said dumpsite.

Asa proper mechanism for scientilic wasle management was not observed at the vpen
dumpsite.the committee recommends that the necessary dircction may be issued toPanchavat
& Rural Development Department.Govt. of West Bengal, to facilitate the sctting up of a
proper and scientifically managed solid waste storage & transler station at Nabagram
Panchayat under Serampore-Uttarpara Block as per the provisions of the Solid Waste
Management Rules 2016.An cllective wasic management system would ensure adherence 1o
environmemial nonns and thereby the people living in the neighbourhood would not suffer
duc 10 its activitics in any way. whatsuever.

Guidelines on the provision of Buffer Zone must be complicd with while setting up Solid

Waste processing and disposal facilitics.

ﬁ 0 B o

Mr. B. K Majumdar. Mr Sandeep Roy., Ms. Tamil (Njva, |AS,
Environmental Engincer. Scientist ‘1. CPCB ADM (L.R). Hooghly
WiBpPCB
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The open garbage dumpsite with Nabagram Hiralal Paul College on the right and train linc on
the left

;
y SRS
POy

The garbage dumpsite

i
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A2 ns West Bengal Pollution Control Board
Q\l‘/’ lTl F’E (Depanment of Ensironment, Government of West Rengal)
N 4 Lifestyle tor
Environmen:
Memo No.:. 79 9 File No.3L/WPB-J(11)24 Date:  2& /11/2024

1) The Collector & District Magistrate, Hooghly

Sub: Compliance of direction dated 13.11.2024 of Hon’ble NGT passed in connection
with Original Application No. 211/2024/EZ.

Enclosed please find the copy of the order of Hon'ble National Green Tribunal, Eastern
Zone Bench, dated 13.11.2024 passed in connection with Original Application No.
211/2024/EZ (Dr.Srikanta Samanta vs State of West Bengal), which speaks for itself.

The Hon’ble National Green Tribunal, Eastern Zone Bench was pleased to constitute a
Committee. comprising of the following Members:-

0] Collector & District Magistrate, Hooghly, or his representative not below the rank
of Additional District Magistrate;

(i) Senior Scientist, West Bengal State Pollution Control Board; and
(i) Senior Scientist, Central Pollution Control Board

The District Magistrate, Hooghly shall be the Nodal Office for all logistic purposes.
WBPCB has been directed to file Inspection Report of the Committee.

The Committee has been directed to carry out inspection of the various sites with reference
to the allegations made by the applicant in the Original Application.

Shri Baijayanta Kumar Majumdar, Environmental Engineer & In-charge, Hooghly
Regional Office (M- 9830203228, Email: ce].wbpcb-wb@bangla.gov.in} of the West Bengal
Pollution Control Board will represent the State Pollution Control Board, West Bengal in this
matter.

.

Encl: As stated %ﬁ M

Member Secretary

Panibesh Bhawan, Bldg 10A, Block LA, Sector 111, Salt Lake, Kalkata 700 106
Tel: 2202.3000/2202-3003 / 2202-3006, Fax: 2202-3089, Email: mywbpch-wh@bonglg gav.in, Website: www, whoch gov. (n

oo
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Memo No. 92 % File No.3L/WPB-J(11)24 Dated:Z£/11/2024
Copy forwarded to:

1.
2.

-
.

OSD (O&E). WBPCB.
Shri Baijayanta Kumar Majumdar, Environmental Engineer & In-charge, Hooghly
Regional Office to represent the Committee.

Shri Baijayanta Kumar Majumdar, Environmental Engineer & In-charge. Hooghly
Regional Office

— For information and necessary action.

-~

'@er;f‘.f\w"‘v

Member Secretary
West Bengal Pollution Control Board

Tel:

Poanbesh Bhawan, Bidg 10A, Block LA, Sector 111, Saly Lake, Kolkata 700 106
2202-3000 2202-3003 1 2202-3006, Fax: 2202-3049, Emoil: s wbpchreb'g banglo gov. i, Website: s boch o i

e
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BEFORE THE HON'BLE
NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH,
KOLKATA

ORIGINAL APPLICATION NO.
211/2024/EZ

In The Matter of:
Dr. Srikanta Samanta

... Applicant

Versus

State of West Bengal & Ors.

.. Respondents

COUNTER  AFFIDAVIT  ON
BEHALF OF THE RESPONDENT

NUMBER 02, DISTRICT
MAGISTRATE & COLLECTOR,
HOOGHLY DISTRICT.

SIBOJYOTI CHAKRABARTI
Advocate
For The State of West Bengal
Email: subho.advocate@gmail.com
(M): 9007035534.
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